CENTRAL ADHIN ISTHAT IVE TRIBUNAL
FRINCIPAL BENCH

O.A. 434/1999

New Delhi this the 2nd June,2000

Hon'ble Sh. S.R. Adige,Vice Chairman (A)
Hon 'ble Sh. Kuldip Singh, Member (J)

In the matter of :

Sh. R.V.S., Chopra, Assistant

S/o Sh. Jagmal Singh,

Ministry of Social Justice &Empowerment
Shastri Bhawan,

New Delhi

‘By: None «ee. Applicant
Versus

l. Union of India,

Through Secretary,

iMinistry of Social Justice and Empowerment
Shastri Bhawan,

New Delhi

2. Secretary,
Ministry of Personnel,
Fublic Grievances & FRension
Department of Fersonnel & Training,
New Delhi

3. Secretary,
Ministry of Commierce,
Ydyog Bhawan,
New De lhi

4. Sh. P.C. Kalia, Assistant
Gombinad Seniority List No.179/38
Ministry of Commerce
Udyog Bhawan,
New Delhi
.o eesRespondents

(BY: Advocate Sh. K.C.D. Gangwaai)
OXDER {(“ral)
By Hon'ble Sho S 41%.‘ Mi@,VC{A)

l. We note that none has been appearing on behalf
of applicant for the last 3 consecutive occassion
and this is 4th occasion that none has appeard on behalf

of applicant, &ven on the 2nd call.

2. Even on the earlier the appearance was put
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on behalf of applicant by proxy counsel.

3 Under the cirmumstances, the O,A. is dismi ssed

in default and for non prosecution.
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(KULDIF SINGH) (5.3, ADIGE) -
Member {(J) Vice Chairman {A)
sk



